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ttui is one of the reason* why the 
people o f Kerala become angery be­
ef use these persons try to fan their 
passion including the Congressmen, 
and that makes them indignant

14.29 hrs.

[M r .  D fp u ty -S p c a jc k r in  the Chair]

The only solution, to the problem 
of Kerala is this: you should devise 
the budget in such a way that Kerala 
jg restored to what I might call her 
economic health; it should be done in 
such a way that the people get as 
much food as they desire, and the 
people sohuld get jobs there; that the 
people who serve in schools and the 
administrative offices get their sal­
aries and dearness allowance and 
that amount of pension which their 
counterparts in other States get. 
Therefore, I feel that though this 
budget has come, I would if I were 
the Finance Minister of India— luckily 
I am cot— try to reshape it in such 
a w a y  that the common man has the 
best deal from this budget, that the 
productive capacity o f Kerala is in­
creased and the tourist capacity o f 

,Kerala is also enhanced.

16.M bn.

C ALLING  ATTEN TIO N TO  M ATTE R 
OF URGENT PUBLIC  IM PO RTANCE 

T herm o -nucleak  explosion  b y  c h in a

Mr. Deputy-Speaker: W e w ill take 
up the Calling Attention.

Dr. L. M. Slnghvi (Jodhpur): The 
Minister is conspicuous by his ab­
sence!

Shri Hari Vishnu Kamath (Hoshan- 
gabad): He is just coming.

Shri Harish 'Chandra Maihnr
(Jalore): You can only accuse him 
of being punctual to the minute.

The Minister of External Affairs 
(Shri 8waraa Singh): Mr. Deputy.

Speaker, Sir, on May 9 China conduc­
ted its third nuclear test somewhere 
in Western China. As the House knows, 
the earlier two Chinese nuclear ex­
plosions took place on October Id, 
1964, und May 14, 1965. This third 
nuciear test by China is in arrogant 
defiance of the clearly and passion­
ately expressed desire o f people all 
over the world to discontinue nuc­
lear tests and to arrest the process 
of nuclear proliferation. Govern­
ment do not, as yet, have any details 
or precise information about the ex­
plosion. According to reports at- 
tributt.d to New  China News Agen­
cy, this nuclear explosion “ contained 
thermo-nuclear material” . However, 
the exact nature and intensity o f the 
explosion fall-out, etc. are under 
investigation and it w ill take about a 
couple o f weeks before our scientists 
can throw light on such details.

As the House is aware, this is the 
third nuclear explosion conducted by 
the Chinese Government. The first one 
was conducted on 16th October, 1964 
and the sccond on 14th May, 1965.

Government cannot too strongly 
condemn and deplore the action taken 
by the Chinese Government, in per­
sisting with these tests which cons­
titute a threat to world peace, a grave 
hazard to the health and safety o f 
people living in areas o f he world 
likely to be affected by the radio­
active fall-out resulting from this 
explosion, and generally contrary to 
the interests o f Humanity at large.

Turning to our own policy, we had 
made a cereful assessment o f the 
situation in consultation with our 
Service Chiefs and Atomic Energy 
experts even when the first nuclear 
device was exploded by China. The 
fact that there would be other such 
explosions was known at that time. 
Therefore: the mere fact that China 
has carried out its third nuclear ex­
plosion does not vitiate.the earlier con­
tusion, though at the same time, the 
policy is kept under constant revIHir.
In any such review, account has to
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be taken ncrt only o f Chinese tests but 
also other relevant factors specially 
the progress made in, the discussions 
relating to nuclear disarmament in 
which many countries are participat­
ing. The Partial Test Ban Treaty to 
which India is a signatory was an 
important land-mark in the progress 
towards nuclear disarmament. Since 
then, admittedly, progress has been 
slow. Government still feel that the 
interests of world peace and our own 
security are better achieved by giving 
all support to the efforts for world 
nuclear disarmament than by build­
ing our own nuclear weapons.

In the meantime, in the matter o f 
peaceful development of atomic 
energy, we are pushing ahead and 
giving it top priority, and as the 
House is aware, the world recognises 
that w e are one o f the countries 
which is capable of becoming an A to ­
mic Power in a reasonably short 
time.

Finally I would assure the House 
that the defence o* °ur territorial in­
tegrity w ill be the paramount consi­
deration guiding our policy in this 
field.

Shri Hari Vishnu Kamath: In view,
Sir, o f the steadily aggravating nu­
clear menace from China, and in 
v iew  of the statement made just now 
that the Government, in spite of these 
developments, adheres pig-headedly 
or stubbornly to the hackneyed dec­
laration o f its policy, which can be 
gummed up briefly as “ we can make 
ihe bomb, but w e would not do 
•it,”  in view  of all this, does the Prime 
Minister or the Government propose 
to fo llow  up the suggestion made by 
the late Prim te Minister, Shri Lai 
Bahadur Shastri, for a nuclear shield 
or some sort of protection against 
China, lcroached by him with the 
British Prim e Minister, Mr Harold 
Wilson, sometime ago, a year or so 
more ago, and is the Government in 
communication with the governments 
of the USSR, the United Kingdom 
and the United Sta teg of America, on
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this matter, as well as with the gov­
ernment:: of the non-nuclear Asian
and A frican coyntries?

Shri Swaran Singh: This question
of socalled nuclear umbrella or nu­
clear shi ;ld or protection, about which 
mention has b€en made, has been re­
ferred to on earlier occasions also, 
and we made the position quite clear 
that in a situation like this unless the 
main nuclear powers, namely t the 
United I States o f America and Hfe 
Soviet Union jointly reassure the 
non-nuclear powers agafhsf nuclear 
blackmail, any suggestion which 
might be made T>y one country, like 
the United Kingdom, w ill not m5H 
the situation' and it should be consi­
dered in the light of fitis overall as­
surance to the non-nuclear powers 
rather than as directed against one 
or the other.

Shri Hari Vishnu Kamath; Sir, my 
question was very specific. Is the 
Government in communication with 
those countries, th i"“U55Rt the USA 
and the U K  on this matter, and aTso 
the non-nuclear nations o f Asia and 
Africa?

Shri Swaran Singh: This Is ft
matter which has been the subject 
matter of many discussions and there 
have been exchanges o f views. This 
has also, not in a very direct form, 
come up even during the discussions 
in Geneva.

Shri Hari Vishnu Kamath: And
the outcome so far?

Shri Swaran Singh: The outcome
so far is not quite precise. There
was a suggestion made by the Soviet 
Union, but at the present moment
there is possibly nothing further 
which I can say precisely in the out­
come.

Shri Hari Vishnu Kamath; Y o u
are pursing the matter?

Shri Swaran Slagfc: W e do defini­
te ly  feel that it is very  essentia! to 
effectively ensure non-proliferation,
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that the non-nuclear powers should 
have some assurance from  the main 
nuclear powers that their interests 
w iU  not suffer by adhering to the 
policy o f non-proliferation.

Shri Nath Pai (Rajapur): Mr.
Deputy-Speaker, this wanton outrage 
committed by 'the Chinese warlords 
in utter contempt of the Moscow 
Treaty banning explosion of atmoic 
devices in atmosphere, in total dis­
regard of the hazards to the health 
o f the people of Asia, has a special 
sinister significance for the security 
o f this country. This arises because 
o f the growingly, increasingly, belli­
cose tone of Chinese accusations of 
Indian intrusions into Chinese terri­
tory, which . yas fjNtafUgjpd to <>y the 
Minister himself in Parliament yes­
terday when the note from China was 
laid on the Table of the House. The 
grow ing collusion between Pakistan 
and China adds another dimension to 
this threat. And, very important is 
the announcement from Peking which 
warns the world about what China is 
doing. t In \uf*w o f these words, that 
this power of the people of ChtnH, 
the Chinese warlords say, “w ill ^ e  
used to help people’s wars o f libe­
ration”— surely tfte Prime Minf^Tgr 
knows that the Chinese Government 
regards the Naga, the Mizo and other 
such local troubles as people’s wars 
o f liberation in this cpuftUry— vhiph 
g ive a special sinister sigfinicance to 
the accretion of this power to the 
Chinese arsenal, what is the Govern­
ment going to tell the ParliamCRt? 
The Prime Minister is specifically 
called upon to allay the nation's 
grow ing concern not by repeating 
this kind of negative policy that we 
do not want proliferation, that we 
are dedicated to the peaceful use of 
atomic energy. In view  of Che clear 
danger to our security and territorial 
integrity, may 1 know whether she 
took up the issue during her long and 
eoctensive tour with the heads of other 
States and tell them that we w ill have 
to develop our own or get this device 
so that China cannot go on this way 
blackmailing this country?

May we know what she did during 
her long and extensive tour?

The Prime Minister and Minister of 
Atomic Cnergy (Shrimati Indira
Gandhi): iMy tour was neither iohg 
nor extensive. This matter did come 
up for discussion, but unless the coun­
tries axe agreed among themselves, 
as our Foreign Minister pointed out 
just now, nothing can come out o f 
such a move. I do not think our 
policy is at all a negative one; I 
t&hik; it U  a very pdSittve policy. W e 
are building up our atomic power. O f 
course, we are using ft for peaceful 
purposes; trut in the mean titne we 
are increasing our know-how and 
other competence. I myself fail to 
understand how our production of 
one bomb or two bombs w ill help 
us........... ( Interruption)

Shri Nath JPai: It is only when you
produce one that you can produce 
many.

Shrimati Indira Gandhi: Many other
questions arise out of this. Further­
more, the belief that China can at­
tack any country with nuclear wea­
pons with impunity, I think, is a mis­
conceived one.

Shri Harish Chandra Mathur: Tha
US Government through the US Sec­
retary has stated that this new 
Chinese nuclear test would have ex­
tremely serious repercussions on the 
international scene. May I know 
how our Government w ill view  it 
and w jll the hon. Minister of Exter­
nal Affairs correct me about the con­
sequences, as I see tJIfcm. Your con­
demnation of China will lead you to 
nowhere. They care a hang for your 
condemnation when you condemn 
them. Secondly, we talk about proli­
feration which also has no impact on 
China. Those countries, like USA 
and USSR, who are advising against 
proliferation, lack all the moral force 
in talking about non-proliferation 
because they themselves have ex­
ploded. hundreds o f momb* |gb» this; 
they lack the moral force. What can
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w e make out o f it? This bomb poses 
not only a m ilitary problem fo r us 
but also poses a big question which 
should be examined in the w ider con- 
tetx about the sovereignty and the 
very  independence of this country. 
The Chinese are feeding more people 
than we are doing without P L -480. 
The Chinese have gone ~from deve­
lopment to development. They have 
also the bomb today. W e started a 
little  better and today w e have been 
able to find no answer to this bomb. 
W ill there be any new rethinking on 
this matter to assure the country and 
the people around who look to India 
as one of the most significant countries 
even according to Indonesia, to retain 
that position and to get assured about 
our security?

15717  Nuclear

Shri Swaram Singh: There is pre­
cious little that I could correct in this 
rather long speech. This is how the 
question started, namely, if  I  am in a 
position to correct the various postul­
ates which have been put forward in 
his own characteristic way. The 
main operative part of the question is 
whether the explosion that took place 
and about which I have informed the 
House—the House already know* it—  
justifies a revision o f our fundamental 
policy o f not developing our nuclear 
energy for non-peaceful purposes. On 
that the Prim e Minister and I  have 
made the position clear, that we are 
developing the know-how and the 
nuclear capacity; but our policy of 
continuing to develop that fo r peace­
fu l purposes continues. The signifi­
cance is quite clear that any addition 
to the nuclear capacity o f China, 
particularly in her present bellicose 
attitude and a policy o f creating ten­
sions every-where, is something Which 
cannot be easily dismissed. It  is a 
very serious danger and I  agree with 
that analysis. On non-proliferation, 
it is somethin* which, I  think, is 
worth trying. The alternative to non­
proliferation is destru tion for the en­
tire world and the possession of nuc­
lear devices and nuclear bombs by a

large number o f countries might I « s *  
to destruction and, therefore, the whok* 
world should be interested in non­
proliferation. A t the same time I wm ikl 
like to repeat what I said a moment 
ago that to make non-proliferartu» 
effective, it is necessary to reassure the 
non-nuclear powers; it is a responsi­
bility which we w ill continue to presag: 
it is a responsibility which the nuclear 
powers should appreciate.

On the other issues, I agree w ith  
him that like China we should atan 
strengthen our economy, whether it { s 
food or industrial base, and the unity 
o f the country and there cannot be 
any two opinions on this.

Shri D. C. Sharma (Gurdaspur): I
think that only two suggestions have 
been put forward on the international 
plane fo r the good o f those nations 
which do not have any nuclear cap­
ability or nuclear prowess; one o f  
them came from Mr. Rapacki that 
there should be atom-free zones and 
the other suggestion came from  some 
western politician that there should 
be a nuclear umbrella fo r those coun­
tries which do not have the nuclear 
potential. Both these suggestions 
which have come from well meaning 
persons, good-intentioned persons lik e  
our Foreign M inister.......

Shri Swaran Singh: L ike  our
Member o f Parliament.

Shri D. C. Sharma:.................... have
proved to be a damp squib. They 
have not carried anybody any where­
in the light o f the fact that our border 
is only 700 miles from China—i f  yon  
take into account Sikkim and Bhutan, 
we are very near China— may I ask 
the Minister whether he is treating us 
to new Aesop’s fables or he is going 
to w rite new Aesop’s fables or he is 
going to give us only lectures on 
moral status o f this country o r  he is 
going to follow  that path which bring 
us parity with China? W hy did H itler 
lose the war? Hitler, towards the 
end o f his life, said, “ I am try ing to  
have technical parity with ta j
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enemines” . I f  we do not have any 
technical parity with our enemies, 
where w ill these statements, these 
moral exhortations, intellectual 
analysis and dialectical discussion lead 
us? I want to ask whether they are 
going to have a teachnical parity 
with China in this matter or not. I f  
they are not going to have. well. God 
help us.

Shri Swaran Singh: I would only
say that I have greatly enjoyed this 
dialectical exercise and I dismiss it as 
Aeaop’s fable.

Shrl D. C. Shanna: Beca^sc he bus
no ideas o f his own. What is Aesop’s 
fable? W ill he tell me that? I take 
strong exception to what that gentle­
man has said. H e does not know what 
it means and, therefore, he dismisses 
it as Aesop’s fable. I ask him as to 
what he is going to do for having a 
technical parity with China in this 
matter. He does o l understand this 
question.

Shri Swaran Singh: I f  the hon.
Member had put this question with­
out Aesop’s fable, commentary and 
preface, I could have answered it in 
a clearer form.

Shri D. C. Sharma: He did not taka
any exception in the case o f the other 
Irwo gentlemen. Why should I  n o t .. . .

Shri Swaran Singh. In these serious
matters, it is not good to clothe it with 
light expressions. What I  said on 
that question, I was serious about i t  
My hon. friend has said something 
about moral things and moral lectures. 
W e do attach, and we should continue 
to attach, importance to moral values 
and I think it w ill be a bad day for 
our country, a bad day for the world* 
if we throw the moral standards to 
winds. It has become a fashion to 
use these light expressions without 
realising the fu ll significance o f what 
we say. On our nuclear capacity, the 
Prime Minister has made a statement, 
and we should accept that statement 
that every effort is being made to 
develop the know-how and to increase 
our nuclear capacity. Whether wa shall 
eatch up with China, whether we shall

be able to be on a par with them or 
not, it is our determination, and as I 
have said in my statement, it is our 
intention, to develop our nuclear 
capacity to the maximum for peaceful 
purpose*; and w a ahoa.d rU m  it to 
that form rather than try to clotne it 
in expressions for which there is no 
justification.

fair

ft fo  V t I

Shri Joachim A lva  (Kanara): On a 
point o f order. My hon. friend Shri 
D. C. Sharma has misled the House. 
H itler possessed atomic, bacteriological 
and chemical warfare weapons, but he 
was only frightened to use them.

Shri Raghunath Singh (Varanasi): 
He had no atomic bomb.

Shri D. C. Sharma. Tnat is absolu­
tely wrong.

Shri Joachim Alva: He had all tlia
‘ABC ’ weapons.

Shri S. M. Banerjee (Kanpur): The 
explosion of the atom bomb by China 
is not meant either to terrorise the 
Soviet Union or to frighten the USA. 
This is only meant to terrorise the 
Afro-Asian countries and bring them 
under its fold and thus satisfy its ex­
pansionist tendencies or designs.

Apart from having the technical 
know-how o f atomic energy and 00a «
verting it into anything which the 
Government likes, if  they are capable 
of it, may I wnow whether any at­
tempt has been made before this news 
came to Government, to mobilise the 
opinion o f those countries which are 
friendly to us and who do believe that 
this atomic energy should not be used 
fO rV ar purposes, and if  so. what their 
opinion is, and what other steps are 
likely to be taken in this behalf?

Mr. Deputy-Speaker: The answer
to this question has already been 
given.

Shri S. M. Banerjee: I  want to 
know whether a conference is going 
to be convened about it.
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Shri Swaran Singh: No conference 
is contemplated. But I would like to 
remind the House that this matter 
came up at the time of the non-aligned 
nations’ conference which was held at 
Qfjirp* an>d'4hie,;Giiip^ expiositm <fcPQk 
place ignoring the ju iat exhortation of 
all the non-aligned world and a num­
ber o f coutrie* that attended the Cairo 
Conference----

Shri 8. M. Banerjee: The U AR
themselves want to manufacture an 
atom bomb.

Shri Swaran Singh: What is m y
hon. friend suggesting? I did not 
follow . 1 thought that he was sug­
gesting that we should mobilise A fro - 
Asian public opinion to see that this 
type of continuance by China o f de­
veloping its nuclear weapons should 
not be pursued. So, that question does 
not fit in with his earlier question. I 
was trying to inform ..the House . . .

Shri Nath Pal: What happened e l
the Cairo Conference? Let the hon.
Minister please tell us again.

Shri Swaran Singh: In the D e­
claration of the Cairo Conference it­
self it was clearly mentioned that all 
those countries which had not yet 
subscribed to the Moscow Test Ban 
Treaty, meaning thereby those coun- 
trie  who had not got the nuclear de­
vices, should retrain from doing 
so. . .

ference. It was washed out complete­
ly and in tofft. *

Shri Swaran Singh: I  thought that
that real part of the question was
mobilising public opinion and warning 
them of the dangers, to which I have 
replied.

I would also remind the House that 
even in the Bandung Conference at 
which China was present, there was 
a clear declaration to which China 
subscribed, that the nuclear energy 
should not be developed for non- 
IW irnfal a lH W W rfvitf■» ,1 ,0 hilt

Dr. b. M. Singhvl: It eeema to me
that the superstitious, almost pathetic, 
faith of the Government in non-pro­
liferation, the quest for which re­
mains a veritable mirage today, has 
landed us into a kind of nuclear 
fatalism. I would like to know as to 
when Jhe .poijit would be reached in 
the thinking of the "Government when 
they would give up their hopeless 
q#est for non-proliferatipn-^nd would 
take up in the realistic perspective of 
our foreign policy and national se­
curity the question of manufacturing 
our own nuclear weapons. When 
w ill that point be reached when it 
would be realised that nonprolifera­
tion, howsoever worthwhile it may 
be, has failed as an objective, the 
$uc;st for which is notljiijg ,byt , a 
hopeless quest?

Mr. Deputy-Speaker: It has been 
answered. Shri Shastri.

Dr. L. M. Singhvi: The UAR, the
host country, is itself doing it.

Shri Nath Pal: On a point o f in­
formation. The most significant part
of the Cairo Conference was: (a )
They did not show the courage of 
censuring China; those people who 
were J|oud in condemning every other 
explosion cowed down before the 
Chinese; (b ) They had agreed to send 
a delegation to Peking, but the Chinese 
did nut condescend to receive it. 
These were the operative parts and 
the sad truth about the Cairo Con­

Dr. L. M. SInghvi: When w ill it be 
realised that non-proliferation, though 
a worthwhile objective, is a hopeless 
•quest? At what point o f time would 
they arrive at the conclusion that 
non-proliferation as an objective has 
to be abandoned? A t what point of 
time would that objective situation 
be recognised? I f  they have not ar­
rived at such a conclusion now, when 
w ill they do so?

Shri Swaran Singh: What should 
be ithe .point * t  which the world is Jto 
give up hope of non-proliferation is



a question in which w e alone are not 
the arbiters or the only country who 
can decide.

- £  Hit-,

Dr. L. M. Singhvi: We might be the
victims. A . 41

Shri Swaran Singh: Let him have
Some, pa t idM p to> f

W e have taken a decision to safe­
guard our defences and our integrity 
about which I have made a mention. 
What is the best way of ensuring our 
defence and integrity and to guard 
against any possible danger is a matter 
o f assessment. There is no question 
o f feeling discouraged I have said 
that non proliferation is a desirable 
objective and so long as any hope is 
left, very serious effort should be 
directed to ensure that non-prolife­
ration is achieved. But I have always 
said that to bring about successful 
non-proliferation the main nu­
clear powers of the world w ill have 
to come forward with some assurance 
to the non-nuclear powers.

sft smsraftT TTPTft {S b n fk )  : 

sft, mrs f fr o r  sm snr 

vf lR m  *rr w  *rrf% * t

sr* to t  £ 1 f m *  qrm t o w  $mT, 

wTfcr »frfer?T r^nr 1 

wf, wrtf vcwow. 5=r?ft I  far sm anr wx 

frofar 5ftt%

v s  n  rasr *rnr 1 s m t  vrrfar m  

5FTFT rsrc % ftrc *rr s m t  v t

ipc *rr

fo r r  r^ r r  i tfm rr wr *«r

*  ’T O 'P  *TR?T »RVTT % 3R i f f

fc*rr tot * t sw itw ta fr 

zu rft  % fair ?rr

T P  ifSTT T f & m  IHTcf 

%frr unr ^?rr fror to t  «n 

v ftr %Pr*r w  ir fn ft g ir? r 10 ^

«fm  war w w m  fa s  w  wt

wft m , ^rf^PTR wr < wnr ?t?t
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wt f o *  t |  J 1

finr «tr i «ft u # r  # r  * k t  

f w  tot t , *WT *rrcT qrg * *  

iW lr  fa  n r  % snfnr

*rr f r o t e  *Pr ^ p t t  t o  s  **n t 

#*i£ w n  w y m  i* w r  fr^fr * t  

fcrfr % $mfa*FT % fo r t  t s f*  ^ r r  

% m «n r  *r fa*ft ?ft m  v r  m *  

w°t wfoRsraf q r * tot ^  

I ,  *  m v  f  | ?

Shri Swaran Singh: 1 have already 
said that our scientists w ill take some­
time before all that data are made 
available. But I w ill certainly inform 
the House after they have made the 
investigation.

The only operative part o f hi* ques­
tion is as to whether we learnt it 
ourselves first or we learnt it from 
other sources. That the Chinese were 
about to explode their bomb was 
known to the world. This had ap­
peared in almost all the newspapers 
of the world for several days before 
the actual explosion.

sft 5 fm * lT  5TTF*t : 

ff t r  t t t s w  ift, srn 3 ^  to u t  

sffrra i

Shri Swaran Singh: This was know n . 
This is not a scientific matter. You
will appreiate that it is a matter of 
intelligence.

*h SVm *tT  3TT**t * , m  

f e f a *  |  I

Shri Swaran Sinrh: It was know*
from various sources.

•sft «r ̂ r  f * *  | #  *mr

| f*n ?

?TTf ^  srf?  f t  T^V ft, f m  TOTTT 

^  f r f w H  v [r  5^“ ST^ iNft %
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Shri Swaran Singh: W e also had 
information that they were about to 
explode a bomb.

«ft svrerm r

% I 1$ sqpT WZ t  I I5TT W5TT-

g m  ^  tv ff %

Is rT frv f #  w t  ?r*rT*n

SRTV ffTTT T O t  'TcfT 5W  I•■>" "* • • v- .V ■ •;' ; . 'V
Mr. Deputy-Speaker: W e have to

take up the half-hour discussion at 5 
O’ Clock.

*ft ( l y t r ) :  WK

m  f^RT ^tt m m  f  i

Shrl Bhagrwat Jha A*ad: (Bhagal- 
pur): What does it matter? You have 
to g ive  us the privilege o f asking 
questions.

Mr. Deputy~Speaker: W e may take
it up after the half-hour discussion.

Shrl Swell (Assam Automons Dis­
tricts): How can that be?

17 hrs.

Mr. Deputy-Speaker: I f  the House 
agrees, we can take up the half-hour 
discussion afterwards.

Shrl K. N. Pande (H ata): The half­
hour discussion should be taken up.

Mr. Deputy-Speaker: The House has
agreed, what can I  do?

Shri K. N. Pande: I have to raise 
a half-hour discussion which is more 
important than what they are raising.

Mr. Deputy-Speaker: It w ill be
taken up after this is over.

Shri K. N. Pande: The question
which they are raising is not so im­
portant as the one that I  am raising.

Hon, Members: No.

Shrl K  N. Pande: Yea.

Hon. Members: No.

Mr. Deputy-Speaker: It is the
House that has decided.

Shri K. N. Pande: It is going to
aftect 30,000 employees.

Shri Bhagwat Jha Azad: This is
affecting the whole world and India.

Shri P. Venkatasubbaiah (Adorn):
By the third explosion o f a thermo­
nuclear bomb, China has posed a 
threat to humanity and the world, 
and particularly to India.

Mr. Deputy-Speaker: A ll that has 
been said. What is your question.

Shri P Venkatasubbaiah: May I
know whether, when our territorial 
integrity is challenged and when our 
sovereignty is jeopardised, the Gov­
ernment w ill be able to assure the 
public, the people o f India, that with­
in a reasonable time we w ill be able 
to make the bomb so as to give an 
effective reply to China, whether w e 
have all the technical know-how in 
our possession, whether they are in 
a position to tell us that within a 
short time we w ill be able to manu­
facture the bomb?

Shr| Swaran Singh: I  have already
said that every attention is being de­
voted to develop our nuclear capa­
city for peaceful purposes.

Shri Hem Barua (Gauhati): When 
this first explosion o f the Chinese 
bomb took place, our late Prim e 
Minister, Shastri, suggested a nuclear 
umbrella to be jointly assured by 
Soviet Russia and America, but some­
how or other that idea has gone down 
the sea of oblivion even without a 
bubble, and if  the recent statement o f 
Mr. McNamara is to be believed, 
then China is going to have medium 
range missiles on an operational 
stage by 3967 and inter-continental 
ballistic missiles by 1975. The menace 
is growing. In  the context o f that, may 
I know whether the hon. Prime 
Minister is in a nosition to assure us 
?#ainst possible Chinese nuclear threat 
to us and to our unborn generations, 
»d  whether she is in a position to
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te ll u* if  she has tried to mobilise 
world  opinion against Chinese nuclear 
threat, and whether she has made any 
attempt towards total banning of
these nuclear explosions?

Shrimati Indira Gandhi: j  ham
made no personal attempts at any o f 
these things. Efforts in this direction 
are being made through the United 
Nations Disarmament Commission 
and the Eighteen Nation D iaam a- 
ment Committee,

Earlier on somebody asked whether 
our scientists were the first to diacorer 
to have the news. Perhapv hon. Mem­
bers are aware that the Chinese 
themselves were the first to announce 
this.

Shri Hem Barna: My question has
not been replied to. 1 wanted to know 
from  her .it she can assure us and the 
unborn generations against possible 
Chinese nuclear threat.

air. Deputy-Speaker: Through tha
United Nations Disarmament Com­
mission and the Eighteen Nation 
Disarmamnctt Committee world opi­
nion is being mobilised.

Shri Swell: The President o f one 
o f the non-aligned countries to which 
the hon. Minister fo r External A ffairs
referred, President Nasser o f the Unit­
ed Arab Republic, is reported to have 
stated that the Aab countries would 
procure nuclear weapons to counter
balance the development ol nuclear
weaponery in Israel, their traditional 
enemy.

Now. in the statement reiterating 
the policy o f this government against 
the development o f nuclear power 
fo r offensive purposes, the Minister 
has added a note that the defence o f 
the territorial integrity of this country 
is o f paramount importance. May I 
ask him how he proposes to defend 
the territorial integrity of this country 
against the Chinese nuclear blast? 
W ill he spell it out or the benefit of 
this House and the country?

Shri D. C. Sharma: By statements.

Shri Swaran SUngk: I t  has airaady
been replied to by the Prim e Minister.

Shri Swell: They have no answar. 

Mr. Deputy-Speaker: It  ha« been
answered more than once.
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Shrl Swaran Singh: There art two
parts. W e do not consider that in the 
United Nations those countries which 
do not possess the veto are achuth, or 
untouchables, in the words o f Mr. 
Limaye. He should not have used 
this expression, particulary in the 
light o f the manner in which we are 
trying to approach this problem o f 
untouchability.

sft * *  f r W  : TOT% TOHHttT 

sft *TFr fr o r  f  1

Shri Swaran Singh: There are
countries; all the countries are equal; 
ail countries cannot have the veto 
power, and, ( In terruption )  in the 
United Nations charter, there are 
more than 100 countries who have not 
got the veto power—but I cannot accept 
that any country which has not got 
the veto power in Security Council 
is an untouchable or in anyway in­
ferior.

*ft *r* fa ir *  ; srrqr to s t  ?r#f 

| *rf t  m m  wt i *rrar wi * r m  

*tsr»r t o t  fro r  ft sftr grr f̂t t t  v r  s r m

irTr fe*rr ft srV mq- T O p ror «fV

Shri Swaran Singh: The issues o f 
peace and war cannot be decided by 
this type o f action; we must remem- 
b£V' that thW essential philosophy 
behind the veto— w e may not accept it 
but that was the philosophy when 
the charter was actually framed—  
was that i f  you t*y to impose on these 
big- powers any decision which is not 
acceptable to them, and the decision 
relates to peace or war, then you are 
taking a decision without having the 
wherewithals to implement it, and that 
means conflict, and the whole intention 
was to create a situation where the 
conflict could be avoided. You may not 
accept that but that was the entire ob­
ject o f this veto. There is no question 
o f any other country being inferior or 
being untouchable, and we should not 
look at the problem like that

The second question was, since the 
explosion has taken place in. that part 
o f China which is nearer the Soviet 
Unioflu have the Soviet Union given 
any pub&e reaction to this explosion. 
X am not aware of the Soviet Union 
having given any public reaction 
about this explosion.
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Shri Swaran Singh: About the flwt
part, our policy has not changed 
About the second part, I could not 
follow, in spite of my best effort to 
Catch it, what he was trying to say.

*rt fasrar i& n v *  ^  r̂rwrfanr 

wfsm «rk fr fw  sr»rf?r wrfwfr

% ijq-r wrinf^r f. i 
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Shri Swaran Singh: 1 think on this
question ot industrial development, a 
comparison between the Chinese 
development and Indian development, 
I think the Planning Minister will be
the more appropriate Minister to
answer that.

art *r*r far*ro : wfi, « r r w  frr^r 

^Tferr i fa ^ r  ?

(para w jr  ^

apt H H Trft ^  ?rtft rw f  ?tt far^r 

?ftfa v

Shri Bhagwat Jha Asud; Since one
of the assessments of the western 
m ilitary experts that China w ill ex ­
plode a thermo-nuclear bomb has 
come true, may I know whether Gov­
ernment have got any assessment of 
the othei; remarks, that they have 
perfected a delivery system or are 
making serious effort to make a deli­
very system perfect, and that they 
will be able to hit 2,000 miles by their 
missiles by 1975, and w ill be able to 
hit 500 miles by missiles by 1SK>7— that 
means only next year? Now that the 
seat of noa-aligned power, the pillar 
of non-aligned power, Mr, Nasser, has 
this morning expressed that Arab 
countries also need hydrogen bomb, 
may I know how—I would like the 
Prime Minister, the Defence Minister 
or the Foreign Minister— to reply—  
the Government propose to defend 
the sovereignty and integrity of this 
country against such developments? 
Have they got any alternative or is 
“Ahimsa Paramo Dharma'* the only 
slogan they can offer?

Shri Swaran Singh: We have infor­
mation that the Chinese are going 
ahead with their missile programme 
also. But the threat to us can be 
without those missiles, because our
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territory 1 a adjoining their territory. 
The Chinese threat is real even i f  the 
Chineae do not go ahead fast with 
their missile programme. About the 
main question, the same question is 
put in another form. The Prime 
Minister has already given the ans­
wer. v

Shri Bhagwat Jha Azad: The ope­
rative part o f my question has not 
been answered. W e want to know 
how the Government propose to de­
fend this country against such deve­
lopments.

Mr. Deputy-Speaker: The Prim e
Minister has given the answer.

Shri i&hagwat Jha Azad: No, Sir; we 
would like to have the answer.

Mr Deputy-Speaker: He can see 
the record. . ^  if

Shri Raffwat Jha Azad: I want the 
answer from the Foreign Minister. 
Could you understand yourself what 
the answer was?

Mr. Deputy-Speaker. Mr. Pan t

Shri K. C. Pant (Nain ita l): In  this 
statement, the Foreign. Minister laid 
great stress on nuclear disarmament 
and non-proliferation. While agree­
ing with him that this is a laudable 
objective, may I ask him whether the 
Government consider it realistic to 
expect a non-proliferation treaty, 
which imposes a balance of obligations 
on nuclear and non-nuclear powers, 
to  emerge from the talks that are now 
going on, unless China can be made to 
fall in  line with the terms of that 
treaty? W hile these talks are going 
on, there are signs of accelerated 
tendency towards proliferation, to 
which reference has been made by Mr. 
Azad and Dr. Swell. In v iew  of these 
developments, may I know if the 
Government is contemplating speed­
ing up the technological preparations 
that are going on in this country to­
wards the acquiring knowledge of how 
to make nuclear bombs?

1966 Explosion by China 15 7 3 4
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Mr. Deputy-Speaker: That has been 
answered.

Shri Bhagwat Jha Azad: No, Sir,
We strongly protest against this. It 
has not been answered. Have you 
understood the answer yourself? W ill 
you kindly tell us what was the ans­
wer?

Shri K . C. Pant: May I submit with 
all respect that I have brought out one 
point which has not been referred to 
by any earlier speaker? Perhaps the 
Foreign Minister may be able to throw 
some light on that.

Mr. Deputy-Speaker: What is that 
point?

Shri K. C. Pant: Regarding the
non-proliferation treaty and accelerat­
ed tendency towards proliferation and 
the Government’s reaction thereto. 
These are the two specific points.

Shri Swaran Singh: It  is no doubt 
correct that the actual finalisation o f a 
non-proliferation treaty is a very very  
difficult task and I share the concern 
expressed by the hon. Member that 
very serious efforts w ill have to be 
directed by the world community to 
bring about a non-proliferation treaty. 
But the stage has not yet been reach­
ed when we can say that there is 
absolutely no hope for a non-prolife­
ration treaty. Therefore, the efforts 
that are being made in Geneva and in 
the United Nations should continue.

So far as the development o f our 
technology is concerned, I agree that 
every effort Should be made to step up 
our technological know-how and our 
techniques.

Shri Joachim A lva : Sir, the Chinese
nuclear blackmailing or no blackmail­
ing by which South-East Asia and 
Asia including India are being pres­
surised, may I know whether it is not 
the continuous, unflinching and declar­
ed policy o f the Government o f India 
not to manufacture bombs in accord­
ance with Mahatma Gandhi’s policy.
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(In te rru p tion s ). Mahatma Gandlu 
massively and substantially liberated 
this land and he stuck to the policy 
of non-violence. That policy was 
nobly enshrined by Jawaharlal Nehru 
and Lai Bahadur Shastri. We being 
the makers of that policy cannot easily 
give it up. Is it not the policy of the 
Government of India to adhere to that 
policy, though our scientists are cap­
able of delivering the goods and they 
are held back because o f our own 
policy? And, the Chinese shall not 
use the bomb inasmuch as Hitler did 
not release the ABC weapons of war­
fare, atomic, bacteriological and che­
mical. I want to know whether it is 
still the declared policy of the Gov­
ernment not to manufacture the 
bomb?

Shri Swaran Singh: I do not think
any reply is called for.
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Mr. Deputy-Speaker: Let us take up 
the Half-hour-discussion

17.22 hrs

EMPLOYEES* OF IN D IAN  AG RIC U L­
TU RAL RESEARCH INSTITU TE

The Minister of Food, Agriculture, 
Community D tv e io p a «u  and Coope­
ration (Shri C. Subramanlam): Sir,
be lore the hon. Member begins the 
discussion, I would like to remind him 
that this very matter is before the 
High Court now and, therefore, I do 
not think the hon.. Member should go 
into the merits of the case.

Shri K. N. Pande (Hata): I am not 
going to cover those points.

Mr. Deputy-Speaker: The subject
is sub judice.

Shri K N. Pande: W e  have taken 
a separate issue before the High Court. 
This is such an important issue that if 
it is vx>t properly dealt it w ill affect 
the services of 30,000 employees.

Sir, on 22nd March, 1966, to a ques­
tion whether the employees of the 
IAR I and its branches have been given 
notices about the termination of their 
services if they do not resign their 
posts and join again afresh with the 
ICAR, and whether if they join the 
ICAR  they w ill have their services 
and other benefits as they used to en­
joy while they were in IARI.

Mr. Deputy-Speaker: This very
question is now before the High Court.

Shri K N. Paade: That i f  not BO.

Shri C. Subramaniam: It is so.

Shri K. N Paade: It is not io.

Mr. Deputy-Speaker: When the
Minister says it is so .........

Shri K. N. Pande: Unless you hear 
What I am going to say, how can you 
decide.

Mr. Deputy-Speaker: The matter i* 
sub judice; we cannot discuss it.

♦Half-An-Hour Discussion




